221 Written Answers
Disparity in per capita expenditare
in rural and urban areas

866. SHRI T. VENKATRAM RED-
DY: Wiil the Minister of PLANN-
ING AND PROGRAMME IMPLE-
MENTATION he pleased to state:

(a) whether there is any disparity
in the per capita expenditure incur-
red in :ural and urban areas;

(h) if g0, Lthe proportion thercol;

) whether Governmeng propose
to set up ony commission to conduct
a suvvey (0 remove this disparity;
and

(d) if so Dy when the Commission
is lik:ly to be get up?

THE MINISTER of STATE ©OF
THE MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION
(SHRi GIRIDHAR GOMANGO):
(a) and (b) Per capita household
consumption expenditure in 1990-91
aceerding 1o the 46th round af Nation-
al Sample Survey was Rs. 202.12 in
rural areas and Rs, 326.75 in urban
areas. Rural to urban popularion in
this respect was 1:1.62.

(¢) and (d) The Eighth Five Year
Plan (1992—97) document prepared
bv the Planning Commission sets out
tho «irategy  and  programmes
agricultural and rural  development,
which will contribute 1o increasc in
investment and income in the rural
areas.

for

Involvement of local bodie: in
formulation of plap

. 867. SHRI YERRA NARAYANA-
SWAMY: Will the Minister of PLAN-
NING AND PROGRAMME IMPLE-
MENTATION be pleased to state:

(a) whether Government propose
to involve elacted locml bodies in a
bigger way in the formulation of the
Ninth Five Year Plan; and
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(b) the details of proposals to uti-
lise the experience of local bodies
like Zila Parishads in Ninth Five
Year Plan formulation?

THE MINISTER of STATE OF
THE MINISTRY OF PLANNING AND

PROGRAMME IMPLEMENTATION
(SHRI GIRIDHAR GOMANGO):

(a) and (pb) The work regarding the
formulation of the Ninth Five Year
Plan has not commenced yvef. Hence
the guestion does not arise.

Resource mobilisation by States

588, SHRI V. HANUMANTHA
RAO: Will the Minister of PLANN-
ING AND IMPLEMENTATION be
pleased to state:

(a) whether it is a fact that Stale
Govrernments are lagging behind in
resouree mobilisation for Eighth Five
Year Plan; and

(b} if so, what steps are proposed
to be taken 1o mobilise resources with
details thereof?

THE MINISTER of STATE OF
THE MINISTRY OF PLANNING AND
PFROGRAMME IMPLEMENTATION
(SHRI GIRIDHAR GOWANGO):
fai Some shortfall in resources hss
been reparied by some Statez in 1992-
94 as against  the approved plan
financing.

(b) The Planning Comimission is
in continuous dialogue with the Statez
to find out ways and means fo raise
resources (o mecet plan targeis,

Technical Committee for implemen.
tation of DPAP and DDP

869, SHRI T. VENKATRAM RED-
DY: Will the Minister of PLANN-
ING AND PROGRAMME IMPLE-
MENTATION be pleased to state:

(a) the composition and the terms
of reference of the Technical Com-
mitiee for implementation of the
schemes under the Drought Prone
Areas Programme (DPAP) and De-
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sert Development
(DDP) :

Programme

by whether the Comimittec las
Yinee submitted its report:

{c) if so. the details of the recom-
riondations made by the Committee;
aad
the Government's reac{ion
P particularly abou: the role
27 panehasaty?

THE MINISTER of STATE OF
THE MINISTRY OF PLANNING AND

PROGRAMME IMPLEMENTATION
(8HRT  CIRIDIIAR GOMANGG):

The composition and  torms  of
croa of the Commigtes arce given
» Btaiemment-1 (See boalown .

{b) The Committee hag  submiited
ity vepoty 5 the Government of india

an 25.4.1094.

(o) Degalls of recommendations
aade by the Committce are given in
Siatement-1I {(Ses bolow)

tdy The recommendatons of (Lhe
Commitiea are under fhe ronsitera-
tion of the Government of india.

STATEMENT-1

Composition and terms of relorence
of the ‘Technical Commirtec on
Drougiii  Psone Aceas Programme
(DPAP) wand Desert Development
Prograrmnme (DDP) constituted in
April 1993 under the chairmanship
of Shri C. H. Hanumantha Reo, fir-
mer Member Planning Commissior,

COMPOSITION

Chairman
1. Proi. C. H, Hanumantha Rao,
Tormer Member, Planning
Commission New Delhi.

2, Prof, Anil Gupa, Memboer
Cenire for Managemoeny of
Agrieulture, IITM, Ahmedabad.
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3. Shri T. K. A. Nair, Mcember
Additional Secretary,

Department of Wastelands
Development, Paryavaran Bha.
wan, CGO Complex, 8th Floor,
Lodhi Road, New Deihi

4. Dr. J, Venkateswarlu, Member
Diveeior Cential Arid Zonge
Research Institute, Jodhpur.

4o 8ol Viey Verma, Mermber
Secretavy, Forests & Environ-
ment, Government of Rajasthan,
Jaipur.

6 Sh M. L, Mehia,
Arrh. Secretary,
Ministry of Home Affairs,
Government of India,
Moarth Block, Now Delnd.

NMember

7. Shri S, Subramanian, Dlember
Additomal Comnmissionor

(S ond Land Planningy |

Deparimeng of Agriculture and

Cooporation, Ministry of Agrion:-

tuie, Krishi Bhawan, New Deihy

8. Dr. M. K. Mathur, Member
Jointe Advizer (Agricuituraly,
Planning Commission.

New Dethi.

9. Shri V., X, Chaudbry, Membet
Secretary, Deptt of Rurzl Dove-
Iopment, Govornment of MavThsa
Pradesh, Bhopal.

10. Mrs, Rohini Nayyar,  Member
Consultang Rural Development,

Planning Commission, New Deini,

11, Dr. Parameswara Rao. Member
Bhagawat nla Charirable Tru
Yelamanchiii,

Andhra Pradesh.

12. Shrj V. S. Sampath,
Managing Director,
A. P. Oil Beeds Growers’
Federation Limited. Parishranv
Bhavan, 9th Floor, Fatesh Maidan
Road, Hyderabad-—500029.

Memiber:

{3, Shri R. N. Mehnotra, Memger
Additiona] Commissioner (SWC),
Ministry of Agriculture.
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Room No. 104, B-Wing,
Shastri Bhawan, New Delhi.

14. Shri Shivraj Singh,
Joint Secretary (LR),
Ministry of Rural Developmeat,
New Delhi.

Member-Secretary
TERMS OF REFERENCE

(a) To review and suitably modity
the existing criteria for idengiiica-
tion of areas 10 be covered under
DPAP and DDP so that areas acucely
affected by drought and desertifica~
tion are included and t(hose wiicl
are not acutely affected are excluced.

(b) To review the programme con-
tents methodology of planning scale
and pattern of funding and the ad
ministrative structurec of DPAP &
DDP at Central State, District and
watershed levels and recommend ap-
propriate modifications wherave
necessary and suitably mwodify the
present lis¢ of eligible and ineligiblz
activities.

(e) To examine the possibilities ot
integrating DPAP & DDP with relat-
ed area dewvelopment programmes
such as Nationa] Watershed Develob-
ment Project for Rainfed Avreas
(NWPRA), National [Wastels mds
Development Programme (NWLDP),
Poveryy AHeviation Programmes an’
Minimum Needs Programme etc. and
reconimend a suitable . strategy for
such integration.

(dy To examine and identify rolev.
ant technologies for dryland farriing
especially those relating to cropiing
patteyn, and vegetative barriers am’
recormmend directions of reserych
and procedures for transfer of avail-
able technology to DPAP & DDP
areas,

(e) (To [recommend measures int
tended to promete the role of Water-
shed Committee, Pani Panchayats,
NGOs ete. in order to encourage
widespread participation of people
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and ensure greater accountability od
funds and sedtorkl depuruments Yo
peoples’ representatives.

(f) To cxamine the modalities to
ensure that the DPAP DDP Program.
mo regources are mot only integrated
with other Area Development  and
Bencficiaries Oriented  Programmes
bt are also used ag supplementary
and additional funds and noy as sub-
vtitution fon flow jof existing) Prom
grumme Funds.

Jetails of recommendations ot the

Technieal Committee op drought
Frune Arecs Programme (DPAP) and
Desert Development Programme

(I3 constituted under the chair-

maunship of Professor C. H. Hanu-
mantha Rao.

1. Conservation of naturg] resour.
ces has to be made privately pro-
fitable by providing necessary in-

frastructure, technologies and insti-
tutional back-up .

2. Greater attention has to be
given to peoples’ on strategies and
their  own indigenous  technologies
including  the locally prefirred
plants so as to incorporate them
in the Programmes to mitigate the
rigours of drought.

3. Provision of adequate infras-
tructure and other facilities would
be necessary to attract and retain
the talented professionalg and ad-
ministrative  personnel to service
the developmental and the Mini-
mum Needs Programmes.

4. Estabishment of wool-process.
ing unitg and tanncries in drought
prone & desert areag can raise the
employment and income for local
peadle and thus reduce nomadism
and migration which will have fav-
ourable impaet on environment., Dec
lopment of crafts and other income
earning opportunities will have
the <imilar effect of reducing noma-
dism.

5. The Technical Committee re-
terates that harmonioug manage-
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ment, development and utilisation
of land, water and vegetation res-
ources on watershed basis, and the
creagion of compleinentary cpport-
unities for processing znd market.
ing of value added goods produced
in such areas slwuld be the esscace
of these areg development program-
mes.

6. The treatment Plan for the
watershed should include all cate-
gories of lands including private,
villiage commons Reve o snd de-
graded  Foresis Fands, As far as
possible the selected watershed
should be covering a village|hamlet.

7. The Technical Committee is of
the view that watershed develop-
met programme should be imple-
meanted with the total participation
of the beneficiaries. 'This can be
ensured by having a Watershed
Development Team (WDT) whosa
General] Body shall rconsisy of all
the adult members of watershed

ares. However, for operationa] con-
venience the watershed development
team shall consist of 10 members
of whom atleast 5 shall be women.

The representation of SCs & STs).
in the watershed team shal] he in
proportion to their strength in the
general body. The team shall be
assisted ¥y 2 persony comprising
of a Village Level Exten-
sion  Officer/Workers drawn from

Agriculture/Animal Husband-~
ry|Forest|Horticulture Deve-
lopment and another preferably

a Matriculate educateq village
youth selected by the beneficiaries
of the micro-watershed.

§. In aany given year, only a
micro watershed with about 500 ha.
will be taken up for management
and development. The assignment
of watershed functionaries shall
take effect six monthg previous
to the commencement of the year
in which the watershed iy taken
up for ‘levelopment. The functio-
narias shall undergo a multi disci-
plinary training during the  first
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threz monthg and they will spend
the next three months  ia survay
aad  preparation of plan for im-
pementation during the year of
npe -ation.

9. Funds wil} be earmarked for
wat rshicd development and releas.
ed to the Watershed Development
Team: through the Panchayats. The
Waiershed Development Team slall
rend :r the accounts to Panchayats.

10. While it would not be affori-
able financially to think of provid-
ing the services of block level field
functionaries for each watershed
it moy be a desirable proposition
1w create suwch Multi Disciplinary
Tecknical Team of block  level
office rg for cluster of watersheds
and could be located in g cen'rally
angd accessible places like taluk or
biock headguarters to cater to the
need; of the cluster of watersheds.

11. Whije finalising the plans of
the woncerned States, the Planning
Comraission should ensure, through

zperor riate mechanisms, that in
drov thy prone areas, the relief
work:s are integrated with area de.
velopment plans designed to con-
serve soil and moisture through the
development of watersheds and
to generate other income earning
opportunities on a sustained basis
swwhich alone ecan mitigate the ade-
verse effects of drought on a last-
ing basis.

12. Determined efforts and con-
crete stepz are required to promote
valuntarism in evolving and imple.
menting DPAP and DDP. This
would mean not only the involve-
ment of the existing voluntary or-
ganisations who are genuine and
competent, but creating conditions
through favourable policy and
bureaucratic receiptivity for the
nroliferation of local groups consis-
ting of motivated and dedicated
peop¥e for undertaking such Tres-
ponsibilities. I3 would he desir-

able to move towards the goal of en-
trusting ultimately 25 per cent of
watershedg to the voluntary orga-
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nisationg for the implementation of
DPAP and DDP.

13, The State Government con-
cerned may constitute State Level
Commiitees for the Promotion of
Voluntary Action for DPAP and
DDP. The Chief Minister of the
state may chair the Committee
which may consist predorninantly
of  representatives of established
Voluatery Orvganisations and senior
officers of the Government Depart-
av@nts coneerned.

14. A Committee at the district
level under the chairmanchip of
TDiistrict Collector consisting main-
Iv of representative of Voaluntary
Organisztions may b2 dorstituted
identifying genuine andq competent
Veluntary Organisations for plann-
ing and implementation o' water-
shed Jevelopment projects.

15. The components sheuld not
be pre-determined, ag at present.
There should be total flexibility in
this regard and the actual ~hoice of
the romponents should emerze from
the wetershed plans prepared by
implementing agencies including be.
reficiaries.

16, It should be the polic;: of the
State Governments to pursuade the
comrmunity to maintain th: struc-
tures created under the proiammes
by handing over such ass2ts to
them.

17. In order to cover all the areas
in the watershed, the subsidy on
programmea works should ke given
to 21} the beneficiarieg irrespective
of the size of the holding of the
land owners.

18.Keeving in view the critical
importance of regencration of was-~
telands and prevention of further
degradation of lands and the large
magnitude of tha problem it is
advisable that the States should also
contribute a suitable matching
share in  wastelands development
schemes ag in the case of DPAP,
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19. Adoption of the unified ap-
proach and integration of related
programmes in rural development
siould in our estimates, make av-
ailable at currenf level of funding,
at least a sum of Rs. 1500 crores
every year for thig important na-
tional work of watershed develop-
ment.

20. The integration of schemes|
programmes at the stage of planning
and implementation, provision of
funds ete. should be done at the
appropriate  sanctioning ©  Ievels,
namely the DRDA or at the State
Government.

21. To follow up the Committee’s
recommendations, the Ministry of
Rural Developmen; should take ne-
cessary steps for effective coordina-
tion between the different wings of
the Ministry ag well as between
the concerned Ministries. The Mi-~
nistry should also formulate guide-
lines for bringing about uniformity
of approach between the program-
mes uvnder different agencies and
should commission training madules
for the vreparation of the watershed
development plans.

22. We suggest thay Ministry of
Rural Development should support
the ‘Research Institutions for pro-
viding R & D backup to these
programmes .

23. Since-in terms of the recom-
mendations of this Committee, pro-
jects are to be sanctioned on the
basis ! the detailed plans pre-
pared on watershed basis, the Com-
mittec would like to emphasise
that training 'at various levels for
the preparation of watershed de-
velopment plans iy going to be eri-
tical for the successfu] 'implemen.
tation of the programmes. 'The
Ministry of Rura] Development has
to play g ‘pivotal role in organis-
ing such training by way of select-
ing appropriate instifutions funding
them, developing ‘course modules
for the purpose and monitoring
them .
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24. We propose to inelude three
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prone” areas as at present and

eco_sytsems—arid, semi-arid and also propose  following irrigation
dry subaumid—under DPAP{DDP criteria for different eco_gystemg on
instead of “deser” and  “drought district basis: :
M.IL Per missible Ecosystem “sirrigated area
(Moisiure Index) Pro: ramme
ek TR Arid S5
—(6.6 to —-33.3 DFAP Seri-arid 409,
—-33.2 w00 DFAP Dry sub-humid 307,
256. We suggest thag those arid and eachi year. This should pro-

i3
)

28.

semi-arid disiricis whare area
irrigated constitutes more than
50 per cent and 40 pe centof
the net cultivated aren respec-
tively may be totally excluded
from the programme, whether
DPAP or DDP Simil rly the
dry sub-humid districis where
more than 30 per ceit of the
net sown area is irrigted may
also be excluded.

. The Ministry of Rural Develop-
ment may obtain the ecessary
information on perceitage of
irrigation at the distiict and
block level and select the the
distriztg and blocks lor the pro-
grammes in accordance with the
formula recommended by us.

We propose that th: blocks
should be selected as per the
following norms in the eligible
districts.
Ecosystem Percent: ge of
jrrigation
(Eligible for inclusion)

Arid upty> 30
Semij-arid upio 20
Dny sub-humid  upio 15

In ecach selected bloc’t every
village wilj be coverad with
500 hectares area on watershed
basis and within a priod of
10 years all the villages may
b covered by covering 1/10th
of the number of villazes in

23,

31.

vide the basis for allocation
of funds to the Stateg and Dis-
triets under the programmes.

§
The Committee recommends
that funding from 1995-96 has
io be on  project basis only.
Thus the new programmeg will
come into force from 1995-96
onwards.

The Committee recommends
the constjtution of National
Policy Making and Review

Committee on' Watersheds un-
der the Chairmanship of Mem-
ber, Planning Commissjon,
in.charge of Rural Develop-
ment in order to bring about
coordination and unified ap-
proach jin the implementation
of watershed based area dev-
~topment schemes by different
Ministries/Departments. The
Department of Rural Develop-
mont ghould functiion as the
nodal department.

Tn order to bring about coordi-
nation ag the state level, con-
stitution of States Level Im-
plementation and Review Com
mittee is recommended under

the chairmanship of Chief
Secretary .
At least in States with sub-

stantial alloration for DPAP,
DN, and TWDP, the Nodal De-
nartmen: ar the State Lewvel
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should be assisted by a Multi
Disciplinary Team  consisting
of senjor officers of the rank
of Additional Diector|Joint
Director from Departments of
Agriculture, Forests Horticul-
ture, Animal Husbandry and
Minor Irrigation.

33. It is recommended thst there
shauld be  Mul{j Disciplinary
Team at District Level headed
by Additional Project Direc-
toy for watersheds. The offi-
cers representing different dis-
cipliness, such as; Agriculture,
Horticulture, Animal Hus
bandry, Forests and Minor Ir-
rigation will constitute the
Multi Disciplinary Team. The
Digtrict Level Multi Disciplin-
ary Team shall be responsi-
ble to guide the preparation of
watershed development plans
at watershed leve] scrutinise
them and accord adminjstra-
tive sanction,

34. The rcle of Ministry of Rural
Development would now Be
to fund the programmes a8
stipulated ard momnitor them
to ensure that the basic strate-
7 i.e. planning and imple-
mentation on a2 watershed bas-
is is being followed

35. Ir will be neeessarytoorga:
nise independen; evaluation
studies on a large scale and
on a regular basig through
reputed independent and auto-
nomous institutioms including
NGOs by adequately funding
them.
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